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TLoco Ranging Stall Grievances Com
mittee

3741. SHRI SAMAR MUKHERJEE,: 
Will the Minister of RAILWAYS be 
pleased to state;

(a) whether it is a fact that the 
Loco Running Staff Grievances Com
mittee sot up according to an announ
cement In Lok Sabha on 18th August,
1973 wa» wound up after imposition 
of internal emergency;

(b) wh'ther the said committe had 
■completed its jbb and was wound up 
in agreement with the staff side;

(c) if not, whether the Government 
proposed to restore pre-emergency po
sition by reviving the said committee;

(d) whether any such demand has 
been made by the staff side; and

(e) if so, what is the decision of 
the Government on the subject?

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI SHEO NARAIN): (a)
to (e). The Loco Running Staff Grie
vances Committee was an ad hoc body 
constituted in 1973 for specifically 
dealing with certain issues, the main 
one being the determination of mode 
and manner of introduction of 10 hour 
duty for Loco Running Staff. After 
completing its work and laying down 
the programme for implementation of 
the 10 hours duty for Mail/Express/ 
Passenger trains and goods trains m 
a phased manner, the committee was 
revival does not arise.

Demands have been made that 
this Committee should be revived, but 
as already stated this was only an 
ad-hoc committee created for a speci
fic purpose and the question of its 
revival does not arise.

Extension of Setldah-Lakstunikanta- 
pur Line

3742. SHRI MUKUNDA MANDAL: 
Will the Minister of RAILWAYS be 
pleased to state:

(a) whether any survey was condu
cted for extending Sealdah-Lakshmi- 
kantapur to Kakdwip via Kulpi in 
the South Section of Eastern Rail
way;

(b) if so, the details thereof; and
(c) when is it proposed to start 

work?

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI SHEO NARAIN): (a)
to (c). A traffic survey for construc
tion of a railway line from Lakshmi- 
kantapur to Kakdwip via Kulpl has
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been completed. The survey revealed 
that the line will be 30 kms. long 
and will cost Rs. 3.77 crores. The line 
has not been found to attract sufficient 
traffic to justify its construction at 
present.

FaraJBn W a* Unit at Haldia

3743. SHRI SHYAM SUNDER 
GUPTA: Will the Minister of PETRO
LEUM AND CHEMICALS AND FER
TILIZERS be pleased to state:

(a) whether sometime back petro- 
sil Limited, in which US-Gulf Oil 
Company has 40 per cent share hold
ing has submitted any proposal to 
set up a Pai^ffin Wax Unit at Haldia; 
and

(b) if so, reaction of Government 
to that proposal?

THE MINISTER OF PETROLEUM 
AND CHEMICALS AND FERTILIZ
ERS (SHRI H. N. BAHUGUNAj: (a) 
Yes, Sir.

(b) In view of the additional ca
pacity for the manufacture of paraffin 
wax proposed in the Public Sector at 
Madras and Barauni Refineries, from 
the demand point of view, the propo
sal of M/s Petrosil Limited to set up 
another paraffin wax plant at Haldia 
was not justified. It was therefore re
jected.

Prices of Chloramphenicol

3744. SHRI SURENDRA BIKRAM: 
Will the Minister of PETROLEUM, 
CHEMICALS AND FERTILIZERS be 
pleased to state:

(a) whether it is true that the pri
ces of Cholraphenicol have fallen 
down sharply in the open market due 
to large imports of L-Base which have 
already arrived in January and Feb
ruary, 1978 and are still continuing;

(b) if so, in light of the above have 
Government received representation 
from the industry to reduce price of

L-Base distributed by the canalising 
agency to combat the large scale im
ports arriving due to various letters 
of credit opened before 27-9-1977;

(c ) whether Government are aware 
that some interested officials are de
laying the reduction of price of L- 
Base distributed by the canalising 
agency so as to enable the parties 
who have imported L-Base against 
REP Licences to benefit from the 
situation; and

(d) the reaction of Government, 
thereto?

THE MINISTER OF PETROLEUM 
AND CHEMICALS AND FERTILIZ
ERS (SHRI H. N. BAHUGUNA): (a) 
Prices of Chloramphenicol in Bombay 
Market are reported to have declined 
from Rs. 570/580 per kg. in December, 
1977 to Rs. 510/520/515 per kg. in 
February/March, 1978. It is leamt that 
10.15 tonnes have come in at Bombay 
Port from 1-1-78 to 14-3-78, other 
than imports through C.P C.

(b) Representations have been re
ceived that the selling price of L- 
Base to be released by CPC may be 
lowered.

Cc) and (d). BICP, who were asked 
to submit a report on fair selling price 
of L-Base after conducting cost exa
mination of conversion of L-Base into 
Chloramphenicol of two small scales 
units, have submitted their report re
cently. The report is under considera
tion and final decision will be taken 
shortly.
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